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A copy of the Annual Report of
the Maharashtra Agro-Industries
Development Corporation Limited
Bombay, for the year 1966-67,
along with the Audited Accounts
and the comments of the Comp-
troller and Auditor General there-
on, under sub-section (2) of section
619A of the Companies Act, 1956.
[Placed in Library See No. LT-
2524/68.]

A copy each of the following
Notifications under section 12A of
the Essential Commodities Act,
1955 1 —

G.S.R. 1577 published in Gazette
of India dated the 3lst August.
1968, containing corrigendum to
G.S.R. 1327 dated the 13th July,
1968. [Placed in Library. See
No. LT-2521/68.)

G.S.R. 1940 published in Gazette
of India dated the 2nd November,
1968 making certain amendments
to Notification No. G.S.R. 1842
datad the 24th December, 1964.
[Placed in Library. See No. LT-
2516/68.]

A copy each of the following
Notifications under sub-section (6)
of section 3 of the Essential
Commodities Act, 1955 :

G S.R. 1685 published in Gazette
of India dated the 14th September,
1968, containing corrigendum to
G.S.R. 629 dated the 28th March,
1968. (Placed in Library, See
No. LT-2520/68]. '
The Delhi Specified Food Article
(Movement Control) Third Amend-
ment Order, 1968, published in
Notification No. G.S.R. 1736 in
Gazette of India dated the 2ist:
September, 1968. | Placed in Library.
See No. LT-2519/68).

The Rajastan Food grains (Res-
trictions on Border Movement)
Second Amendment Order, 1968,
published in Notification No. G.
S.R. 1808 in Gazettee of lndia
dated the 17th October, 1968.
[Placed in Library. See No. LT-
2517/68.]

(lv) The Punjub and Haryana Paddy

(Regulation of Movement) Order,

1968, published in Notification No.
G.S.R. 1899 in Gazette of India
dated the 17th October, 1968.
[Placed in Library See No. LT-
2518/68 ]

(v) The Foodgrains Movement Restric-
tions (Exemption of Certified
Seeds) Third Amendment Order,
1968, published in Notification No.
G.S.R. 2022 in Gazette of India
dated the 1ith November, 1968.
|Placed in Library. Sce No. LT-
2515/68.]

(vi) G S.R. 2052 published in Gazette
of India dated the 23rd Novem-
ber, 1968, containing corrigendum
to GSR. 1898 dated the 17th
October, 1968. [Placed in Licrary.
See No. LT-2514/68.)

(vii) G.S.R. 2067 published in Gazette
of India dated the 22nd November,
1968. [Placed in Library. See No.
LT-2513/68.)

Notifications under All India Services Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : I begto
re-lay on the Table a copy each of the
following Notifications under sub-section
(2) of section 3 of the All India Services
Act, 1951 :

(i) The Indian Police Service (Proba-
tion) Amendment Rules, 1968,
published in Notification No. G.
S.R. 1426 in Gazette of India
dated the 3rd August, 1968.
[Placed in Library. See No. LT-
1815/68.)

(ii) The Indian Administrative Service
(Probation) Amendment Rules,
1968, published in Notification No.
G.S.R. 1427 in Gazette of India
dated 3rd August, 1968. [Placed in
Library. See No. LT-1815/68,]

(iii) G.S.R. 1428 published in Gazette

of India dated the 3rd Augost,
1968, contuining corrigendum to
G.S.R. 590 dated the 30th March,
1968.

(iv) G.S.R. 1476 published in Gazette
of India dated the 10th August,
1968, making certain amendment
to the Indlan Police Service (Fixa-
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tion of Cadre Strength) Regulations
195S.

G.S.R. 1477 published in Cazette
of India dated the 10th August,
1968, making certain in amend-
ment to the Indian Administrative
Service (Fixation of Cadre Streng-
th) Regulations 195S.

G.S.R. 1478 published in Gazette
of India dated the 10th August,
1968, making certain amendment
to Schedule 111 to the Indian
Police Service (Pay) Rules; 1954
(vii) G.S.R. 1479 published in Gazette
of India daied the 10th August,
1968, making certain amendments
to Schedule 111 to the Indisn
Administrative Service (Pay) Rules,
1954. [Placed in Library. See No.
LT-1841/68)

G.S.R. 1480 published in Gazette
of India dated the 10th August,
1968, making certain amendments
to Schedule IIl to the Indian
Police Service (Pay) Rules, 1954,
|Placed in Library. See No. LT-
1977/68.1

(v

-

(vi)

(vili)

Action on Conventions and Recommendations
of 1.L.O. Conference

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI S. C.
JAMIR): 1 beg to lay on the Table a
copy of the Statement on the action taken
or proposed to be taken on the Conventions
and Recommendations adopted at the
Fifty-first Session of the International
Labour Conference held at Geneva in June,
1967. [Placed in Library. See No. LT-
2525/68.]

12.45¢ hes.
STATEMENT BY MEMBER AND
MINISTER'S REPLY THERETO

o wy fowd (79T : weaw AP,
21 quew, 1968 w' Ig-wvew W
} % GR-gWTT T X 9y T g0
well w1 aww ) ¥ qer g ¥ o
Sor m ¥ gu far i & oA F
¥

AGRAHAYANA 14, 1890 (S4R 4)
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1 o wEey ¥ qur R W e
a7 ¥ ok Y W oxgw 91 W}
w1 gy gefow W @ § 7 i oft &
aer vt IaT aFf fzar, 99 o g
wYew, W & 97 & g fr v gefow
W Ty § 7 ST-Eat 7 e g ¥ v
frwt At T &1 ag faegw @
frari 2 @ ar f&af wem e ag
frdgr o At & fox Y S w
T ®T THAAgTEY ¥ 6 T & qrEA
g A F A A o Y wiwy T8 Tl

wWad & & g9 ®7 w@e qEAr ¥
&frw “gdmTe” & 22 wrew, 1968 &
oF ¥ wwifgr fra a9
feerran e

Monghyr food poisoning case

“HOST SURRENDERS
CUTTACK MAGISTRATE

BEFORE

From our Correspondent

MONGHYR., Aug 19: Mr. Ekramul
Huque, the host of the poisoaing cuse
involving the lives of about 56 childern and
a few grown ups in village Vijay Nagar
(Suturkhana) who was absconding till then
and a warrant for the attachment of his
properties was already issued by the SDI,
Sadar, Monghyr, is now reported to have
surrendered himself before the court of a
magistrate, 1st class, in Cuttack in Orissa
the day before yestrady, according to a
message received here at the district head-
quarters.”

wa W Aot ¥ g onix §
f& ot witem feafr w a5 w0 Wix
WX g wr€ e agr fear § oY oW
w1 gurey w1 @y frerd |

THE DEPUTY MINISTER IN THB
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S MURTHY) : During
the course of Supplementarics to Short
Notice Question No. 8 in the Lok Sabha
on the 2ist August, 1968, 1 bad made the
following siatemeants ;



